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MR. SPEAKER: Papers to be laid on 
the Table.

SHRI DHIRENDRANATH BASU 
(Katwa): Mr. Weaker, Sir, during 
Zero hour, I want to raise a matter of 
great public importance. If I do not 
bring it to your kind notice, I shall be 
failing in my duty. The U.S. supply of 
enriched uranium has again been put 
off for  an indefinite period. In The 
Statesman today, you w ill And that the 
US Nuclear Regulatory Commission 
today again postponed announcing ap­
proval o f the long delayed enriched 
uranium shipment to the US-built 
Indian Nuclear Power Plant at Tara* 
pur. The meeting was to be held, but 
due to want o f  quorum, it could not 
be hekl. May I ask through you, Sir. 
whether the hon. Prime Minister will 
And out other sources to  get the ura­
nium?

MR. SPEAKER; Mr. Basu, you are 
in the panel o f Chairman. You know 
the rules. There is nothing like Zero 
hour now.

Papers laid on tbe liable.

12.91 hr*.

PAPERS LAID ON THE TABLE

D c t a i lb >  D e m a n d s  f o b  G k a h t s  o r  
M i n i s t r y  o r  P l a n n i n g  1 9 7 8 -7 9 ,
A n n u a l  a n d  A u d i t  R ir c a n  o r  CSIR

AND TW O STATEMENTS

THE PRIME MINISTER (SHRI 
MORARJI DBSAI): I  beg t o  lay on 
the Table—

(1) A  copy o f  the . Detailed De- 
maads fo r  Grants (Hindi sad la g *  
l i A  ^eraian) o f Ministry o l Plan­
ning for 1978-79. [P laced *» U b - 
tmry. S t  No. LT-3011/7&]

(I )  A  cepy o f  the Anstial Bepoi t 
(Hindi and WngTish versions) o f  the

Council o f Scientific and Industrial 
Research, New Delhi, for the year
1976.

(3> A  copy o f tbe Audit Beport 
(Hindi and English versions) on the 
accounts of the Council o f  Scienti­
fic and Industrial Research, New 
Delhi, for the year 1975'76.

(4) Two statements (Hindi and 
English versions) showing reasons 
for delay in laying the documents 
mentioned at (2) and (3) above. 
[Placed in Library. See No. LT- 
2012/78].

C u n m iD  A c c o u n t s  d i d  A u d i t  
R e p o r t  o n  K h a d i  a n d  V i l l a g e  I n d u s ­
t r i e s  C o m m is s io n  f o r  1975-76 in d  a  

S t a t e m e n t

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA M A ITI): I beg 
to lay on the Table—

(1) A  copy o f the Certified 
Accounts o f the Khadi and Village 
Industries Commission for the year 
1975-76 together with the Audit Re­
port thereon (Hindi and English ver­
sions) under sub-section (4) o f sec­
tion 23 o l tbe Khadi and Village In* 
dustries Commission 'Act, 1956.

(2) A  statement (Hindi and Eng­
lish versions) showing reasons for 
delay in laying the above papers.

rPlaced  in Library. See  No. LT- 
2013/76].

A n n u a l  G e n e r a l  A d m in is t r a t i v e  
R e p o r t  o f  A n d a m a n  a n d  N ic o b a r  

A d m i n i s t r a t i o n  f o r  1976-77.

THE MINISTER OF STATE B? THE 
MINISTRY OF HOME ASTAXBS 
(SHRI DHANIK L A L  MANDAL):
I beg to lay on the Table a copy o f 
the Annual General Administration 
Report (Hindi and versions)
o f  tbe Andaman and Nleobar Adminis­
tration for the year 19ft-77. [Placed 
is» Library. See No. LT-J014/TS].


